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भा�रती�य खा�द्य सुरक्षा� एवं� मा�नंक प्रा�धि�करण
Food Safety and Standards Authority of India

(खा�द्य सुरक्षा� एवं� मा�नंक अधि�निनंयमा, 2006 क�  तीहती स्था�नि�ती एक वं���निनंक प्रा�धि�करण)
(A Statutory Authority established under the Food Safety & Standards Act, 2006)

(गुणवंत्ता� आश्वं�सुनं प्राभा�गु)

(Quality Assurance Division)

एफाडी�ए भावंनं, क$टला� र$डी, नंई नि(ल्ली�-110002

FDA Bhawan, Kotla Road, New Delhi – 110002
 
 

नि(नं��क/Dated, ८ माई, २०२४
 

आ(�श/Order

 

निवंषय: रिरला�एबला एनं�धिलानिटकला ला�ब$र�ट1 �ज प्रा�इवं�ट धिलानिमाट�डी, मा�बई क�  निनंला�बनं क�  सु�ब�� मा4|
Subject: Suspension of Reliable Analytical Labs Pvt. Ltd., Mumbai–reg.
 

Reliable  Analytical  Labs  Pvt.  Ltd.,  Mumbai  bearing FSSAI  Reg.  No.
21/W/FSSAI/2014 and FSSAI-NABL Certificate No. TC-5854 (Integrated) was recognized
and notified by FSSAI u/s 43(1) of FSS Act,  2006 vide Gazette  Notification S.O. 917(E)
dated 1st April 2015 for Chemical and Biological scope of testing to carry out the analysis of
food samples under Food Safety and Standards Act, 2006 and Rules and Regulations made
thereunder.

 
2.  It  is  noted  that  the  said  Laboratory  has  failed  to  comply  with  Regulation  9(1)(m)-
Obligations  of  Food  Laboratories of  the  Food  Safety  and  Standards  (Recognition  and
Notification of Laboratories) Regulations, 2018 which states that 

"it shall not make any misrepresentation or carry out any activity which may bring disrepute
to the Food Authority."

 

3. Thus, the aforementioned laboratory is hereby suspended with effect from 8th May 2024
from carrying out analysis of samples under the Food Safety and Standards Act, 2006 and
Rules and Regulations made thereunder as per regulation clause 10(2) read with clause 10(1)
(iv)  and  10(1)(v)  of  the  Food  Safety  and  Standards  (Recognition  and  Notification  of
Laboratories) Regulations, 2018 for six months.
 
4. This issues with the approval of the Competent Authority.
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(Sweety Behera)

निनं(�शक (गुणवंत्ता� आश्वं�सुनं)
Director (QA)

FSSAI, New Delhi
 

सु�वं� मा4/ To

1.  Reliable  Analytical  Laboratories  Pvt.  Ltd.,  Reliable  House,  Bldg.  No.  125-139,  Indian
Corporation Complex, Mankoli, Bhivandi, Thane, Mumbai, Maharashtra

 

Copy to:

1. State Food Safety Commissioners (All States/UTs) 
2. All Authorized Officers and Designated Officers, FSSAI 
3. CEO, NABL, New Delhi 

Copy for information to: 

1. PPS to Chairperson, FSSAI (HQ), New Delhi; 

2. PS to CEO, FSSAI (HQ), New Delhi; 

3. Executive Director (CS), FSSAI, New Delhi 

4. Director-Imports, FSSAI, New Delhi 

5. Regional Director, FSSAI (All Regional Offices) 

6. CITO FSSAI, New Delhi-for uploading on the FSSAI website 
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